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Applicant (s) Respondent (s)
Advocate for Applicant (s) Advocate for Respondent (s)
Notes of the Registry Orders of the Tribunal

15,12,2000

Hen,Mr,5,K,I, Hagqvi, J.M,
Shri J,P, Gupta fer the

applicant, Shri 5.K, Mishra prexy

ceunsel te Shri V,K, Geel, ceunsel fer

the respendents,

The M.A . Ne, 6068/00 by the applicant
meved en 08,11,00 after furnmishing the
repy te learned ceunsel fer the respen-
fents, t® recall the erder dated 09,10,00
threugh which the O.A, has been dismissed
in default, Heard, Sufficient reasens
shewn te recall the impugned erder, The
rder dated 09,10,2000 is recallesd acc-
rédingly. The case is reseered te its

riginal number, been

The caseégﬁsalrmadyéhﬁmitted fer
hearing, List this case fer hearing en
10,1.2001, R.A, if any, may be filed
Buring first wesk ef January, 2001,
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